IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

12.08.2025

Case No.

Court]amount
Fee

1 |p.p.DASH 164946/2025(12.08.2025 |CRLMC/2496/2025 |10 | c |
2 |R.MOHANTY  [64951/2025|12.08.2025 |CONTC/3650/2025 |10 | c |
|3 |G.JAYASINGH [64956/2025|12.08.2025 |CONTC/3552/2025 |10 | c |
|4 |S.K.SAHOO  [64957/2025|12.08.2025 |CONTC/3527/2025 |10 | c |
5 |K. C. SAMAL [64980/2025|12.08.2025 |WP(C)/15933/2025 |10 | c |
6 |K. C. PANDA [64982/2025|12.08.2025 |WP(C)/18483/2025 |10 | c |
7 |G. R. PATRA [64985/2025|12.08.2025 |WP(C)/19792/2025 |10 | c |
8 |B. K. DAS  [64986/2025|12.08.2025 |WP(C)/21974/2025 |10 | c |
9 |T K NAYAK  [64993/2025|12.08.2025 |WP(C)/19721/2025 |10 | c |
|10 D NAYAK 164994/202512.08.2025 [WP(C)/9822/2024 |7 | oo
11 |s P MALLICK [64995/2025|12.08.2025 |WP(C)/19721/2025 |10 | c |
' 16.00,3%6 | '
12 |s DAS 64996/2025|12.08.2025 |WP(C)/7473/2022 |7 SENT TO |U
XEROX
13 |T K NAYAK  |64997/2025|12.08.2025 |WP(C)/20965/2025 |10 | c |
|14 |K P BEHERA |64998/2025|12.08.2025 |WP(C)/11784/2009 |7 | u |
15 |B.K. SWAIN |65000/2025(12.08.2025 |WA/845/2025 0 | lc |
' document | 7
available
16 |K P BEHERA |65001/2025|12.08.2025 |WP(C)/12817/2008 |7 in dms,
court
fees to
be paid
117 |T K NAYAK  |65002/2025(12.08.2025 |WP(C)/19752/2025 [10 | lc |
18 |T K NAYAK  |65006/2025|12.08.2025 |WP(C)/19608/2025 [10 | c |
' 'document | '
available
R N in dms,
19 | cranarx  |65007/202512.08.2025  |MATA/115/2014 7 o U
fees to
be paid
20 |s K DAS 165010/202512.08.2025 [WP(C)/8798/2014 |7 | v |
21 |T. BAG 65011/202512.08.2025 |[WP(C)/21879/2025 |10 | lc |
document
22 |M K MOHANTY |65012/2025|12.08.2025 |ABLAPL/14691/2017 |7 iza;izble

court




fees to
be paid
23 |M N MOHANTY |65014/202512.08.2025 |FAO/10/2018 7 | u |
document
available
24 |M DAS 65015/2025|12.08.2025 |ABLAPL/4093/2019 |7 igui?S’ U
fees to
be paid
25 |A SAHOO 65022/2025(12.08.2025 |FAO/441/2017 7 | v |
26 |T. K. NAYAK [65025/2025[12.08.2025 |[WP(C)/21616/2025 [10 | lc |
27 |T. K. NAYAK [65027/2025[12.08.2025 |[WP(C)/19732/2025 [10 | lc |
28 |s PADHI 165028/2025(12.08.2025 |FAO/271/2012 7 | o |
29 |M N MOHANTY [65030/2025[12.08.2025 |WP(C)/27363/2017 |7 | SR
30 |B R SENAPATI [65033/2025|12.08.2025 |WP(C)/19903/2022 |10 | c |
31 B K PATRA  |65050/2025|12.08.2025 |MATA/45/2023 7 | o |
32 R K BARIK  |65051/2025|12.08.2025 |WP(C)/21362/2025 |10 | c |
|33 |L MOHAPATRA [65052/2025|12.08.2025 [MATA/94/2015 7 | o
34 |L XK BEHERA |65054/2025|12.08.2025 |RSA/348/2009 7 | oo
135 |S K MOHARANA [65056/2025|12.08.2025 |WP(C)/14559/2008 |7 | oo
136 |S K MOHARANA [65058/2025|12.08.2025 |WP(C)/14556/2008 |7 | oo
137 |T K MOHANTY [65059/2025|12.08.2025 |RSA/54/2016 7 | oo
|38 |K MOHANTA  [65060/2025|12.08.2025 |WP(C)/2567/2023 |7 | oo
7 'document | '
available
39 |A K JATI 65061/2025|12.08.2025 WP (C)/14558/2010 |7 i2u3$5' U
fees to
be paid
140 |J C BARAL  |65062/2025|12.08.2025 |FA0/509/2014 7 | u |
|41 |J C BARAL  |65063/2025|12.08.2025 |FAO/278/2019 7 | u |
|42 |s BARIK 65065/2025(12.08.2025 |CMP/753/2024 7 | v
|43 P K JENA 65066/2025(12.08.2025 |[WP(C)/5999/2023 |7 | v
|44 |S MOHARANA [65067/2025|12.08.2025 |RSA/99/2024 7 | SR
|45 |S BEHERA 165070/2025(12.08.2025 |MSA/17/2024 7 | R
6.00,6%3
46 |P K LENKA  [65071/2025/12.08.2025 (WP (C)/7246/2016 |7 oSt ‘
IN DMS
|47 |P K LENKA  |65073/2025|12.08.2025 |WP(C)/17185/2016 |7 | v |
|48 |R K BARIK  |65074/2025|12.08.2025 |CRLMC/2444/2016 |7 | |
149 |B K DAS 65075/2025(12.08.2025 WP (C)/42753/2023 |7 | v |
|50 |P K PARIDA |65077/2025|12.08.2025 |RVWPET/138/2024 |10 | c |
51 |K BARAL 65079/202512.08.2025 |TRP(C)/111/2024 |7 | |
|52 |D P CHUL 65080/2025(12.08.2025  [WP(C)/4191/2022 |10 | lc |
53 M MISHRA 65083/2025(12.08.2025 |CONTC/337/2024 |7 | v |
|54 |GAGAN ROUT [65085/2025|12.08.2025 |BLAPL/5527/2025 |10 | lc |




|55 |J N MOHARANA |65086/2025(12.08.2025 |WP(C)/1608/2014 |7 | v |
|56 |S K DASH 65088/2025(12.08.2025 |[WP(C)/13992/2011 |7 | v |
document
available
57 |P K MISHRA 65089/2025|12.08.2025 |0JC/8294/1994 7 igui?S, U
fees to
be paid
|58 |P K MSIHRA |65090/2025(12.08.2025 |[WP(C)/21856/2011 |7 | v |
59 |P K MSIHRA |65091/2025|12.08.2025 |[WP(C)/21857/2011 |7 | v |
60 |P K MSIHRA |65092/2025(12.08.2025 |[WP(C)/21868/2011 |7 | v |
61 |P K MSIHRA |65093/2025|12.08.2025 |WP(C)/21858/2011 |7 | v |
62 |P K MSIHRA [65094/2025|12.08.2025 |WP(C)/21869/2011 |7 | o
63 |P K MSIHRA |65095/2025|12.08.2025 |RVWPET/43/2004 |7 | oo
64 |P K MSIHRA |65096/2025|12.08.2025 |RVWPET/58/2004 |7 | oo
|65 |J ROUT 165097/202512.08.2025 |CONTC/897/2023 |7 | oo
66 |P K BARIK  |65098/2025|12.08.2025 |CMP/94/2017 7 | oo
67 |P K BARIK  |65099/2025|12.08.2025 |CMP/94/2017 7 | oo
document
available
68 |M MOHANTY  [65100/2025|12.08.2025 |BLAPL/1527/2013 |7 igui$8’ U
fees to
be paid
document
available
69 |B R SENAPATI 65101/2025|12.08.2025 |CMP/700/2015 7 iguiﬁs’ U
fees to
be paid
|70 |B K MOHARANA [65103/2025|12.08.2025 |WA/1323/2023 7 | oo
|71 |CHANDRAKANTA [65105/2025|12.08.2025 |WP(C)/27562/2022 |7 | o
|72 |CHANDRAKANTA [65107/2025|12.08.2025 |WP(C)/27787/2022 |7 | oo
document
available
73 |CHANDRAKANTA 65108/2025|12.08.2025 WP (C)/27363/2020 |7 igufﬁs’ U
fees to
be paid
74 |B SAMAL 65121/2025]12.08.2025 |[WP(C)/21754/2025 |10 | lc |
75 SOEAPATRA 65124/2025(12.08.2025 [WP(C)/38665/2021 |10 c
76 |N R PANDA  |65125/2025(12.08.2025 |[WP(C)/38665/2021 |10 | lc |
77 |P K MISHRA |65126/2025|12.08.2025 WP (C)/38665/2021 |10 | lc |
|78 |A KUMAR 165131/2025(12.08.2025 |CRLA/604/2021 10 | lc |
79 |D SAMAL 165132/2025(12.08.2025 |[WP(C)/31053/2024 |10 | lc |
x
‘80 e an ‘65134/2025‘12.08.2025 CRLREV/487/2025 ‘7 SR, ‘
81 |RK BARIK 65137/2025(12.08.2025 |ABLAPL/9064/2025 |10 | lc |
182 |G SAHOO 65142/2025(12.08.2025 |ABLAPL/9053/2025 |10 | lc |




|83 |SK MEHERULLA [65145/2025|12.08.2025 |ABLAPL/9063/2025 |10 | c |
|84 |BK ROUTRAY |65147/2025[12.08.2025 |ABLAPL/9065/2025 |10 | lc |
85 |D K MOHANTY [65162/2025(12.08.2025 |WP(C)/21486/2025 |10 | lc |
86 |L D PANDA  |65165/2025[12.08.2025 |WP(C)/21985/2025 [10 | lc |
187 |P K MOHANTY [65166/2025[12.08.2025 |[WP(C)/22087/2025 [10 | lc |
‘88 o o KANTR ‘65168/2025‘12.08.2025 C)/22135/2025 ‘10 ‘ ‘c ‘
189 |P.K.JENA 65171/2025(12.08.2025 WP (C)/28669/2019 [10 | lc |
90 |G.D.MALLICK |65180/2025[12.08.2025 |[WP(C)/21909/2025 [10 | lc |
91 |T.K.JENA 65181/2025(12.08.2025 WP (C)/20971/2025 [10 | lc |
192 |R.C.ROUT 65184/2025(12.08.2025 WP (C)/20564/2025 [10 | lc |
|93 |SK.SAMIM 165185/2025(12.08.2025 |[WP(C)/21873/2025 |10 | c |
94 |A.K.SWAIN  [65188/2025|12.08.2025 |WP(C)/30117/2021 |10 | c |
|95 |D D MOHANTY [65192/2025|12.08.2025 |RVWPET/256/2020 |10 | c |
|96 |N.MALLICK  [65193/2025|12.08.2025 |WP(C)/21869/2025 |10 | c |
197 |M.NAYAK 65195/202512.08.2025 [WP(C)/5281/2019 |10 | c |
98 |B R SINGH  [65196/2025|12.08.2025 |WP(C)/21889/2025 |10 | c |
99 |J.R.KAR 65199/2025/12.08.2025 |CONTC/4964/2024 |10 | c |
100 |25 oo 65200/2025 /12.08.2025 |ABLAPL/8547/2025 |7 R
101 |A K BARIK  [65202/2025|12.08.2025 |FAO/477/2023 0 | c |
PRASANTA 3.00,3%3
102 [KUMAR 65203/2025|12.08.2025 [BLAPL/7490/2025 |7 o LoD
ROUTRAY

1103 |R.DAS 165205/2025(12.08.2025 |[WP(C)/20653/2025 |10 | c |
104 [PRORNTR  165206/2025(12.08.2025  |ABLAPL/8583/2025 |7 SR

1105 |D.K.SAHOO  [65209/2025|12.08.2025 |WP(C)/28753/2024 |10 | c |
1106 |P BEHERA 165210/2025(12.08.2025 [WP(C)/9656/2025 |7 | SR
1107 |P BEHERA 165211/2025(12.08.2025 |WP(C)/9666/2025 |7 | SR
1108 |P BEHERA 65212/202512.08.2025 |RSA/198/2025 7 | SR
‘109 gii;?ﬁl DAS ‘65213/2025‘12.08.2025 CRLMC/3130/2025 ‘7 ’ ’U ‘
1110 |P BEHERA 65214/2025(12.08.2025 |ABLAPL/7101/2025 |7 | R
111 M K MOHANTY [65216/2025|12.08.2025 |WP(C)/15190/2025 |7 | v |
1112 |S SAMAL 65217/202512.08.2025 |[WP(C)/18873/2025 |7 | v |
1113 |S C SUNDARA [65218/2025|12.08.2025 |[WP(C)/19026/2025 |7 | v
1114 |K PARIDA 165219/2025(12.08.2025 |[WP(C)/13318/2025 |7 | v
1115 |K PARIDA 165220/2025(12.08.2025 |[WP(C)/13390/2025 |7 | v |
1116 |J N MOHANTY [65221/2025|12.08.2025 |WP(C)/21131/2025 |7 | |
1117 [N K ROUT 65222/2025(12.08.2025 |[WP(C)/19635/2025 |7 | v |
1118 |T K JENA 65224/2025(12.08.2025 |CRLA/475/2025 0 | lc |
1119 [U CHHOTARAY [65225/2025|12.08.2025 |WP(C)/18674/2025 |7 | v |
1120 [U CHHOTARAY [65227/2025|12.08.2025 |[WP(C)/18510/2025 |7 | v |
1121 |[U CHHOTARAY [65228/2025|12.08.2025 |WP(C)/18275/2025 |7 | o




122 |P K MOHANTY [65229/2025|12.08.2025 |BLAPL/1140/2025 |10 | c |
1123 U CHHOTARAY [65230/2025(12.08.2025 |[WP(C)/18666/2025 |7 | v |
1124 [U CHHOTARAY [65232/2025(12.08.2025 |[WP(C)/18664/2025 |7 | v |
1125 [U CHHOTARAY |65233/2025(12.08.2025 |[WP(C)/18517/2025 |7 | v |
1126 [U CHHOTARAY |65236/2025(12.08.2025 |WP(C)/18511/2025 |7 | v |
1127 |U CHHOTARAY [65237/2025(12.08.2025 |[WP(C)/18516/2025 |7 | v |
1128 |[U CHHOTARAY [65239/2025|12.08.2025 |WP(C)/18882/2025 |7 | v |
1129 |[U CHHOTARAY [65241/2025|12.08.2025 |WP(C)/18377/2025 |7 | v |
1130 [P K PAL 65242/202512.08.2025 |WP(C)/14122/2025 |7 | u |
1131 |K K NATH 65244/2025(12.08.2025 |ABLAPL/9094/2025 |7 | u |
1132 |K K NATH 165245/2025(12.08.2025 |ABLAPL/7031/2025 |7 | v |
‘133 oy UHAR ‘65246/2025‘12.08.2025 BLAPL/7546/2025 ‘10 ‘ ‘c ‘
1134 B TRIPATHY |65247/2025|12.08.2025 |ABLAPL/9022/2025 |7 | oo
1135 K.N.SAHOO  |65248/2025|12.08.2025 |WP(C)/22488/2024 (10 | c |
1136 B TRIPATHY |65249/2025|12.08.2025 |ABLAPL/8871/2025 |7 | oo
1137 |S. K. BISWAL|65251/2025|12.08.2025 |[WP(C)/21660/2025 [10 | c |
1138 |M NAYAK 165252/2025(12.08.2025 |ABLAPL/8789/2025 |7 | oo
139 [STOHAOEY 65253/2025|12.08.2025 |BLAPL/7613/2025 |10 c

1140 |S K PARIDA  |65254/2025|12.08.2025 |ABLAPL/7106/2025 |7 | oo
141 EéﬂiﬁTY 65255/2025|12.08.2025 [WP(C)/21043/2025 |10 C

1142 R C MALLICK |65256/2025|12.08.2025 |BLAPL/7883/2025 (10 | c |
1143 |M NAYAK 65257/202512.08.2025 |ABLAPL/8313/2025 |7 | oo
1144 |D NAYAK 165259/202512.08.2025 |[CMP/71/2025 7 | oo
‘145 o oMRR ‘65260/2025‘12.08.2025 BLAPL/1077/2025 ‘10 ‘ ‘c ‘
1146 |S MOHARANA |65261/2025(12.08.2025 |RSA/328/2025 7 | u |
1147 R C MALLICK |65263/2025|12.08.2025 |CRLMC/2484/2025 |7 | u |
148 |P KHUNTIA  [65264/2025|12.08.2025 |ABLAPL/6798/2025 |7 | oo
1149 A T NAYAK  |65266/2025|12.08.2025 |CMP/1073/2025 7 | u |
150 A T NAYAK |65267/2025|12.08.2025 |CMP/543/2025 7 | v |
151 M NAYAK 65268/2025(12.08.2025 |CMP/1190/2025 7 | v |
1152 |S DAS 65269/2025(12.08.2025 |TRPCRL/58/2025 |7 | v |
|153 [P K DEO 165270/2025(12.08.2025 |CONTC/3222/2025 |7 | v |
‘154 iAiTANAIK ‘65271/2025‘12.08.2025 ABLAPL/12351/2024‘7 ‘ U ‘
155 |S C SUNDARA [65272/2025|12.08.2025 |WP(C)/32710/2024 |7 | v |
1156 [P K SWAIN  [65273/2025|12.08.2025 |WP(C)/24337/2024 |7 | v |
1157 |D NAYAK 65274/202512.08.2025  |WP(C)/28345/2024 |7 | |
158 |A T NAYAK  [65275/2025|12.08.2025 |WP(C)/20510/2024 |7 | v |
1159 |s K DAS 65276/2025(12.08.2025 |CRLMC/2800/2025 |7 | v |
1160 |S K DAS 65277/2025(12.08.2025 |CRLMC/2798/2025 |7 | v |
1161 |S DEVI 65278/2025(12.08.2025 |CRLMC/1026/2025 |7 | v |




1162 |J MOHAPATRA |65279/2025|12.08.2025 |CRLMC/2852/2025 |7 | v |
1163 R B MISHRA |65280/2025|12.08.2025 |CRLMC/1026/2025 |7 | v |
164 |[P N NAYAK  [65281/2025|12.08.2025 |BLAPL/7614/2025 |10 | c |
1165 |S K SAHOO  |65286/2025(12.08.2025 |[WP(C)/19903/2022 [10 | c |
1166 A MOHANTY  |65287/2025(12.08.2025 |WP(C)/16162/2015 [10 | lc |
1167 |J K MOHANTY [65288/2025(12.08.2025 |WP(C)/10653/2024 [10 | c |
‘168 R. K. DEHURY 65297/2025‘12.08.2025 FAO/372/2025 ‘7 ;C')%g’i;i]) ‘
1169 R.K.MALLICK |65298/2025(12.08.2025 |BLAPL/2909/2025 |10 | lc |
1170 R.K.MALLICK |65299/2025(12.08.2025 |BLAPL/5158/2025 [10 | lc |
1171 |GR PATRA 65300/2025(12.08.2025 |BLAPL/3066/2025 |10 | lc |
172 R. SAMAL 165302/2025(12.08.2025 |[WP(C)/15931/2025 |10 | c |
173 |PK MOHANTY [65303/2025|12.08.2025 |BLAPL/3815/2025 |10 | c |
1174 |A saHOO 65304/202512.08.2025 |[WP(C)/13994/2019 |10 | c |
175 |[B R SENAPATI [65305/2025|12.08.2025 |TRP(C)/134/2024 |10 | c |
|176 M. DaS 65306/202512.08.2025 |[WP(C)/21934/2025 |10 | c |
1177 |A.K.BEHERA |65308/2025|12.08.2025 |CRLMC/2764/2024 |10 | c |
1178 |P K MOHANTY [65309/2025|12.08.2025 |WP(C)/26381/2024 |10 | c |
| | | Total 1465

NIC




